
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI 

 

Original Application No. 155 of 2021 

IN THE MATTER OF: 

KONDRU MARDIYYA 
S.C. Colony, 
Gunupudi Village, Nathavaram Mandal, 
Vishakapatnam District – 53115 
Email: litigation.life@gmail.comPh: +91 9312407881 

          …APPLICANT 
VERSUS 

 

1. State of Andhra Pradesh 

Through the Chief Secretary 

Building No. 1, 1st Floor, Interim Government Complex, 

A.P Secretariat,Velagapudi Guntur 

Email: cs@ap.gov.in Phone :  0863-2441024 

And 7 others  

 

 

 

COUNTER AFFIDAVIT FILED BY THE 6th RESPONDENT  

 

 
Date-21-11-2021 

 
 

 
 

 
 

 
 

 
 

M/S MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNCIL FOR GOVERNMENT OF  
ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu,  
Chennai – 600 094. Mobile: 98407 98460 / 6383121322 

 

COUNSEL FOR 6TH RESPONDENT 
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